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15 a net shortage of pieces of various
currency notes and comns which are in
circulation and, therefore, the ntention
of the Government is merely to make up
the shortage, it is not to add to the infla-
tionaly measures,

MR CHAIRMAN: Question Hour is W § ok frfme awem §

(¢) Does not arise.
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Recommendations of Ecopomic Advisory
Council on Infistionary Pressure

#102. SHRI SANTOSH BAGRODIA:
Wil the Mimster of FINANCE be
pleased to state-
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(a) what were the recommendations
of Economic Advisory Council sub-
mitteq to the previous Government in
December, 1889 on inflationary pres.
sure,

(b) whether Government have ac
cepted the same; and

(c) it not, what are the reasons
therefor?

THE MINISTER OF FINANCE
(SHR1 YASHWANT SINHA)‘ (a) In
their report submitted to the previous
Government 1n December 1989 the Eco-
nomic Advisory Council had made the
followmg suggestions relating to con-
trol of inflation

(1) The basic imperatives stemming
from the current economic situstion
would require the country to con-
centrate on removal of fiscal 1m-
balance as also certain suypply side
adjustments affecting availability of
essential wage goods,

(i) containing growth 1in non-
developmental expenditures;

(1i1) control of wasteful exper di-
tures by inculcating a sense of aus-
terity; ang

(iv) control of the subsidy burden
both in the Centre and Stale
budgets

(b) The Government have accepted
these recommendations,
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Unutilised World Bank Loans

*109 SHEI M. S. GURUPADA-
SWAMY: .
SHRI VIREN J, SHAH-

Will the Minister of ¥INANCE be
pleased to state:

(a) what is the total amount of
World Bank loans sanctioned which re-
main to be fully utilised;
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(b) what are the details of impor-
tant projects which have been on the
pipelines for more than five years and
for which such loans were sanctioned
but were not utilised fully ang the
amount of loan agamnst each in rupees
at the current rate;

(c) what are the reasons for slow
utilisation of the credit;

{d) whether Government have any
specific plan of action tp oOvercome
such delays and speed up the wuse of
such loan amounts;

(¢) what is the amount of commit-
ment charges that the country pays
per annum 1n terms of foreign ex-
change and rupees for such partially
or wholly unutilised loans,

(f) what is the percentage rise in
the overall estimated expenditure on
these projects because of delay in
their commissioning; and

(8) whether Government’s attention
has beepn drawn to a report that ap-
peared 1in ‘The Economic Times’, Bom~
bay of December 8, 1990 to the effect
that the World Bank has threatened
to cancel all its aided projects which
are running far behind schedule, 1f so,
the reaction thereto?

THE MINISTER OF FINANCE
(SHRI YASHWANT SINHA): (a) The
total amount of World Bank loan sanc-
tioned and unutilised as on 30-11-1990
amounts to US $ 18.07 billion and US
$110 billion respectively.

(b) Details of on-going Worlg Bank
aided projects which have been on the
pipelines for more than 5 years and
where amounts have not been fully
utilised are ANNEXED. [See Appendix
CLVI, Annexure'No. 21].

(¢) The implementation of World
Bank projects is dependent on a num-
ber of factors some of which are
related to the scope, nature ang life
of the ywoject. Other factors includes
land eequisition, qvailability of
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counterpart funds, environmental and
other mandatory clearances, technical
anq procurement issues.

(d) The Government has
taken a nunmber of steps to overcome
the delays and expedite the use of
committed Worlq Bank assistance. An
action plan for speedier disbursement
has been approved. The key elements
of the action plan include earmark-
ing of adequate funds, close momtor-
mg by Mmustries with spectal em-
phasig on timely procurement action
by project authorities and simph-
fication. of procedures in respect of
release of foreign exchaage, DGTD
clearance and tender evaluations. In
addition, the projects are bemng ex-
tensively monitored through reviews
taken by Finance Mimster, Committee

of Secretaries, the Administrative
Ministries and State Governments
concerned,

() The World Bank Loans/Credits

carry vartable commitment charges on
undisbursed amounts which 1s pre-
sently fixed at 025 per cent for IBRD
Loans and zerp percent for IDA cre-
dits The amount of commitment
Charges paid to the World Bank
against unutilised loans during 1989-90
15 43 47 million mm US dollars and 74.60

crores in rupees

(f) The cost estimates undergo revi-
sions over the hfe of a project on
account of various factors such as
price escalations, change in scope/re-
structurmg, exchange rate fluctua-
tions, increase 1n duties and taxes etc.
It 1s not possible to segregate the in-
crease in project cost due to slow uti-
hisation of external assistance,

(8) The Government has seen the
sald report which appeareq in the
“Economic Times” of December 8,
1990, However, there is no such move
on the part of World Bank,
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